
/A 715“)
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OUT AT ONCE
OFFICE O1" THE PRINCIPAL DISTRICT & SESSIONS JUDGE

WEST DISTRICT‘-, TIS HAZARI COURTS, DELHI
2l'7°3 "'9-I733» 2.No. /Genl./Circulation/\VestJTIrIC/2025 Dated, Delhi the 9 52 153177

Sub.:- Compliance of direction Dated 09.01.2017 ol'1lon'ble High Court of Delhi as contained in Crl. Appeal No.
736/2008 (State NCT of Delhi Vs 'I‘arifSingh).

Ref.:- Letten"Endst. No. 1286/Crl. Dated 12.01.2017 received from Ilon'ble High Court ofDclhi.

Forwarded copy of Letter No. 25608-25620/R.R (Sessions)/South/Saket/2024 Dated 04.08.2025 along with its

enclosure i.e. Mark ‘A’ (Record of 53 Cases in which all Criminal Appeals/Revisions for the year 2017 are identified by

Record Room (Sessions), South District during the period w.e.f. 0l.07.2025 to 31.07.2025 For weeding out) Bearing Diary

No. 8444 Dated 05.08.2025 received, on the subject cited above, from Ms. Manika, Ld. Officer In-Charge, Record Rooms,

South District, Saket Courts Complex, New Delhi, with the request to send the information related to the pendency of

Appeal/Revision, if any, of the Cases mentioned in the Mark ‘A’ (Record of 53 Cases in which all Criminal

Appeals/Revisions for the year 2017 are identified by Record Room (Sessions), South District during the period w.e.i'.

01.07.2025 to 31.07.2025 for weeding out) be sent to Record Room Sessions through Official E—Maill ID :
rrst.dde(a}ddc.nic.in within 15 days. If the reply not received in the stipulated time, it will be presumed that there is

no Appeal/Revision pending of the Cases as mentioned in the Mark ‘A’ (Record of 53 Cases in which all Criminal

Appcalslltevisions for the year 2017 are identified by Record Room (Sessions), South District during the period w.e.f.
01.07.2025 to 31.07.2025 for weeding out), for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts, Delhi. It is
informed that the above mentioned Letter along with its enclosure can also be downloaded from the
Centralized Website ofDelhi District Courts or from LAYERS for immediate compliance/necessary action.

2. Branch Incharge, Record Room (SessionslCrljminal), West District, Tis Hazari Courts, Delhi.
3. A.O. (Judiciai)/Branch incharge, Bail & Filing Section, Tis I-lazari Courts, Delhi.
fl‘he Chaitperson, Website Committee, Tis I-lazari Courts, Delhi with the request to direct the concerned

Officer/‘Official to upload the same on the Centralized Website of Delhi District Courts as well as on the Website of

West District.

5. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis I-Iazari Courts, Delhi.
6. The R&l Branch, West District, Tis l-lazari Courts, Delhi with the request to upload the same on LAYERS.

jay Gupta)
District Judge (Commercial Court) - 05/

Officer incharge, General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.



MARK ‘A’
SI... NO. cna no. I casnno. W in CASE TITLE DATE OI-‘ DECIDEDAS ‘N GOSITWARANO.

DECISION f
beau;-...~ NAME

CNR DLST01- ‘ CR NO 61/2015
001341-2015 YOGESH KUNIAR vs stars 04.01.2012’; DISMISSED 01/102017 Ms ASHAMEZNON LD. DISTRICT&

sessions JUDGE soura SAKEI‘

y o02a4a-2016
cnn oLs'r01- IWCR N0 67/2015 SMTPOOJA8: ANR VS ASHISI-I

KUMAR &7ORS
10.01.2017 DISMISSED 03//F/2017 M5 ASIIAMENON LD. DISTRICT 8:

SESSIONS JUDGE SOUTH SAKET
CNR DI..ST01- CIS TP 01-2017

p 000060-20147 AZAD SINGH VS STATE 81ANR 11.01.2017 DISPOSED OFF 0415201? Ms ASI-IAMENON LD. DISTRICT st I
SESSIONS woos soura SAKET

CNR DLST-01- 1 CIS TP 02/2017
000200-2017

STHTE VS CI-IHOTU@R.AJI.l\IDER 11.01.2017 DISPOSED OI-‘P bslrsiziifi MS ASI-IAMENON LD. DISTRICT & l
SESSIONS JUDGE SOUTH SAKET

005479-2016 7
cnn DLST01- I ca no1100112010 1.AxMize1’-rnno LILANIVS starts? I 16.01.2017 ALLOWED 06IFl2017 MS A51-IAMENON LD. DISTRICT 8:

SESSIONS JUDGE SOUTH SAKET
l 5 l

000249-2014
cna o1.sTo1- cano 002402016! I-IARISI-IKUMARVS INDLILATA 16.01.2017 DISMISSED I 08/FQ017 MS ASI-IAMENON LD. DISTRICT 81

SESSIONS JUDGE SOUTH SAKET

00135-2014 ORS
cna no ocsr-01: cano 1e/2014 m5i}l;ia~.. vs 1-marsh KUMAR st 1 16.01.2017 T DISMISSEDT 09IFl2012 MS ASI-IAMENON LD. DISTRICT 8:

SESSIONS JUDGE SOUTH SAKET

#000251-2014 ,
CNR DLST-01- CA NO 8049/2016 ‘E TIKARAM VS INDU LATA I 16.01.2017 DISMISSED 10fFl2017 MS ASHAMENON LD. DISTRICT&

sessionsmoss souraysaner

004558-2016
GNRDLST-Ob ca n0es14-201s ‘RAv1'rAst~n>;aM*Avs'aAsaMrrYAo1" 10.01.2012 I ALLOWED 11/17/2017 MS ASI-IAMENON LD. DISTRICT 8: ‘

SESSIONS JUDGE SOUTH SAI<l:Tl'

004268-201 G
if 10.‘ H I C iCNR NO DLST-01~ CR NO 8368-2016 PRAKASH GOSWAMI VS S'D\TE 19.01.2017 ALLOWED 12fFl2017 MS ASI-IAMENON LD. DISTRICT 82

SESSIONS JUDGE SO iSAKET
cnn DLST-01- cano 10/2010 MOOLcasno vs satranz 23.01.2011 l‘ DISPOSED one

_ 0005922016 1 15/Fl2017 MsASHAMENON LD. otsmtcr st
SESSIONSmoot: sotrra smear ff

cnRo1.sr-01- ca no vARUncoYALvs AKANSHA I 24.01.2017 oiseoseo one
_ 00-ss1s-201s 1 4932/1=.'201s l 16/Fl201'7 MSAstthnlnnon LD. DISTRICT at

l SESSIONS woos sotrra SAKEI‘

0003674-2016 V ALAMGEER
cna no o1.s'r01- ca 1102023/2010 SI-IAMSARBEGAMvs SHEIKH 30.01.2011 DISMISSED 17lF/2017 MS ASI-IAMENON LD. DISTRICT 82

SESSIONS JUDGE SOUTH

000393-2017 SHEIINAWAZ BANO
CNR NO DLST01- CR NO 03/2017 NAVEDAHMED KHAN VS 30.01.2017 i DISPOSED OFF 18fFf2017 MS ASE-IAMENON LD. DISTRICT at l

SESSIONSmoon sourn SAKET
CNR NO DLS'I'O1- CR NO 8408/2016 AVTAR SINGHVS SEWARAM 8: ANR 30.01.21? ‘ DISMISSEDAS

005827-2016 wfn.mRAwN
19/0/201? MS ASHAMENON LD. DISTRICT 8:

SESSIONS JUDGE SOUTH SAKET



164 CNR -DLST01-
000517-2017 ‘

CR NO 04/2017 KIRAN SINGH VS GOPICHAND 01.02.2017 Actowso 2u1.=/2017 MS ASI-IAMENON LD. DISTRICT 81
SESSIONS JUDGE SOUTH SAKET

17 ‘ Cfna no DLST-
B00728-2017

cu no 0s/2017 GOPI CHAND VS KIRAN SINGI-I 01.02.2017 ALLOWED 22/F2017 1 MS ASI-IAMENON LD. DISTRICT&
SESSIONS JUDGE SOUTH SAKET

18. CNR NO DLST-01- CANO 113/2014
000606-2014

RITU VS BALWAN & ORS 13.02.2017 ALLOWED 23/F/2017 MS ASI-IAMENON LD. DISTRICT&
SESSIONS JUDGE SOUTH SAKET

19. CNR NO DLST01-
000239-2016

ca no 0s/2016 I ASI-IOK MEHTAVS STATE 14.02.2017 DISPOSED OFF 24/FI2017 MS ASHAMENON LD. DISTRICT& ‘
SESSIONS moon some SAKET

20. CNR NO DLST01- CA49132-2014 I
003696-2014

RAJIV PRATIAP SINI-IA VS MAMTA
KUMARI

15.022017 olstvnsseo 25lF/2017 MS ASHAMENON LD. DISTRICT 8:
SESSIONS JUDGE SOUTH SAKET

21. CNR NO DLSI'01-
000207-2015 ‘

CR NO 5212015 MIPS DATAPRECESSING PVT LTD. 15.02.2017 ALLOWED 26IF12017 MS AS!-IAMENON LD. DISTRICT 8: .
SESSIONS JUDGE SOUTH SAKET

22. CNR NO DLST01- l CR NO 832612016 RAJU BHADANAVS STATE
003136-2016

23.02.2017 Actovvno 27lFl2017 MS ASHAMENONLD. DISTRICT 8:
SESSIONS JUDGE SOUTH SAKET

23. CNR NO DLST-01- CR NO 4970-2015 KAMLESH SI-IARMAVS SATATE i
004671-2015 .

25.02.2017 ALLOWED 28IF/2017 MS ASI-{AMENON LD. DISTRICT 81
SESSIONS JUDGE SOUTH SAKET

24. CNR NO DLST-01- CR NO 8037/2016 DEVVENDER SINGH SETH! VS
000173-2015 V STATE

25.022017 REJECTED 29IF/2017 Ms ASE-IA 1/Tznon LD. DISTRIC1‘ &
SESSIONS moss soura SAKET

25. CR NO. 48/16 ROI-IITAPATI-[AK VS SI-IRI VIBHAV
ii’ AWASTHI 8:

04.01.2017 olsnusseo 44/F/2017 sn. RAMESH RUMAR-1, si>L.
JUDGE,_CBI(PC-ACT). sotrra

26. CRNO. 64/.15 RIYAZAHMED VSAMRLILODHA . 06.01.2017 ssrasma. 45/13/2017 SH..R_AMESI-I.K.UMAR-.1,.SEL.
JUDGE, CBI(PC-ACT), SOUTH

27. CANO. 36/16 DEEPAK VS STATE 81 ORS 07.01.2017 DISMISSED 46/1?-‘/2017 SI-I. RAMES1-I KUMAR-1, SPL.
JUDGE, CBI(PC-ACT), SOUTH

28. CR NO. 71/16 MAM CI-[AND SI-IARMAVS STATE 07.01.2017 olsnussao 47/11‘/2017 SH. RAMESH KUMAR-1, SPL.
JUDGE, CBI(PC-ACT), SOUTH

29. T onno. 49A/16 STATE VS PANKAJ 09.01.2017 ABATED 48/1-‘/2017 SH. RAMESI-I KUMAR-1, SPL.
JUDGE, CBI(PC-ACT), SOUTH

30. CRNO. 11116 NARESHCI-LAND SHARMAVS STATE 00.01.2017 DISMISSED 491072017 SH. RAMESI-I KUMAR-1, SPL.
JUDGE, CBI{P’C-ACT), SOUTH

31. 1 CANO.SOI16 STATE VS PANKAJ 09.01.2017 ABATED 507/E1201? SH. RAMESI-I KUMAR-1, SPL.
JUDGE, CBI(PC-ACT), SOU'I'I-I

32.
f i f WV V W V V i V 7 JUDGE, CBI(PC-ACT), SOUTH

ca no. 72/1e W‘ SUINTAVS STATE 09.01.2017 13151111351210 51115/2017 sa. RAMESI-IKUMAR-1, SPL.
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33, ca no. 77710 YOGESH KUMARANAND VS STATE 13.01.2017 wrrnonnwn 52IF/2017 SI-I. RAMESI-I KUMAR—I, SPL.
JUDGE, CBI(PC-ACT). SOUTI-I

34. CR NO. 40/16 DEVASHISH RAWATVS S'1'K[‘E NC'I‘
y or ontm l3T)1.2017 DISMISSED 53lF/2017 SI-I. RAMESHKUMAR-1, SPL.

JUDGE, CBI(PC—AC'I'), SOUTH
35. CAno: 00/16 PINKH CI-IOUDI-IARY VS AJAY

CI-IAKRAVORIY@ RAMU & ORS
18.01.2017 ALOOIATED 54lF/2017 SI-I. RAMESI-I KUMAR-1, SPL.

JUDGE, CBI(PC-ACT), SOUTH
F30: CR NO. 75/16 KAVITAAGGARWAL VS AVNEET

SONI
10.01.2017 DISMISSED 55115/2017 SH. RAMESH KUMAR-1. SPL.

JUDGE, CI3I(PC-ACT), SOUTI-I
37. 5.. no. 41/16 RAI-HEEM KHANVS RESI-IMA

BEGUM
19.01.2017 om 56/17/2017 SI-I. RAMESH KUMAR-1, SPL.

JUDGE, CI3I(PC-ACT). SOUTH
38. CANO. 82/16 LAKSI-IMI CHAND LILAN1 VS

ASHOK LALCHANDANI
23.01.2017 I DISMISSED 57/'Fl2017 sn. RAMES1-I KUMAR-1, SPL.

JUPGE» C5I(PC'A9T7' SQUTH
39.

40.
l__-..i‘1_... __.

CANO. 05/15 RAJENDER SINGHvs STATE 23.01.2017 41.101115 5B!Fl2017 SH. RAMESHKUMAR-1, SPLJ
JUDGE, CBI(PC-ACT), SOUTI-I

CA NO. 41116 ARCHANAPANDEYVS STATE 02.022017 DISMISSED 6011"/2017 sa.R1{M|ssn1{oMA1i-1.s1=1..
JUDGE, CB1(PC-ACT). sour:-1

J41. CR NO. 01/17 SURESI-I CHABD JAIN VS M/S
BI-IEEMAIOLLINGAND TRAFFIC

SOLUTION P. LTD.

04.02.2017 DISMISSED 61/1?/2017 SH. RAMESI-I KUMAR-1, SPL.
JUDGE, CBI(PC-ACT], SOUTH

42. ca no. 02/17 NITINI JAIN VS M/S BI-IEEMA
TOLLINGANDTRAFFIC SOLUTION

PILTDL

04.02.2017 DISMISSED 672/F1201? SH. RAMESI-I KUMAR-1, SPL.
JUDGE, CBI(PC-ACT), SOUTI-I

43. CR NO. 03/17 I MADHUR JAIN vs MIS BHEEMA
‘ TOLLINGANDTRAFFIC SOLUTION ,

FLT”-
04.02.2017 DISMISSED 63/1?/2017 SH. RAMESI-I KUMAR-1, SPL.

JUDGE, CBI(PC-ACT), SOUTH

44. ca no. as/10 ROOPAK MALIK 8: ORS VS
*7 oomsaux BAKSI-II 17.02.2017 oisraisseo G4lFI2017 SH. RAKESHKUMAR, SPL. JUDGE.

CBI(PC-ACT), SOUTH
45. CR NO. 52/16 DR. N.K. MOI-IANTY 8: ANR. VS DR.

S1-IAMBHU 11 pi 27.02.2017 DIST/IFISSED SSIF/2017 SI-I. RAKESH KUMAR, SPL. JUDGE,
CBI(PC-ACT), SOUTH

46. CRJNO. 54/17 SUMIT GUPTAVS STATE 047.011.2017 ALLOWED 66/F/2017 sn. RAKESI-I KUMAR, SPL. JUDGE.
CBI(PC-ACT), sourn

47. CANO. 33/16 RAHULNAGAR VS SONU@ SI-IIKI-IA 10.03.2017 SETTLED s7/0/2017 SI-I. RAKESH KUMAR, SPL. JUDGE.
CBI(PC-ACT), SOUTI-I

48. CR NO.40/17 RAJIV DI-IINGRAVS STATE 21.03.2U17 DISMISSED 68/F1201? SH. RAKESHKUMAR, SPL. JUDGE.
CBI(PC-ACT), SOUTH
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* 49, CRNO. 68/17 RAKESH KUMAR VS STATE 24.03.2017 ALLOWED 69/F/2017 sn. RAKESHKUMAR, SPL. JUDGE,
CBI(PC-ACT), soum

50. 0013752017 CANO. 02l17 S SALMA BANO vs STATE 2a.o3.2017 SETTLED 70lFl2017 SH. RAKESI-I KUMAR, SPL. JUDGE,
CBI(PC-ACT), SOUTI-I

51. 0012292016 TP CR; N0.0G.17 ANOOPDIWAN 8: ANR VS STATE 20.03.2017 msposun om; "Z 7,1/F/2017 3; MS ASHAMANON, LD DISTRICT &
y slzssgms JUDGE, , sonmfi

52. 0023582017 CANO. 8188/16 VINEETTANELIA VS RITY TANEJA 22.03.2017 msM1ssEb 72/1:/2017 MS ASHAMANON, LD DISTRICT 8:
SESSIONS JUDGE, , SOUTH

S3. TP CRLNO. 13/17 Q PARVBEN BANO VS STATE 31.03.2017 DISMISSED 73/F7201? MS ASHAMANON, LD DISTRICT&
SESSIONS JUDGE,,SOUTH 7
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